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NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL
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Order dsted 25,11,26002

Meard Shri D.K.Mehapatra, Advecate
fer the applicant and Shri A.K.Bese, Senier
Standine Cewnsel fer theRespendents, Shri
Mekapatra for the applicant, smiex in cewrse
of hearine of this casg,seeks permissien
of the Tribwnal te withdraw this ease with
a view te werkewt his remedy by appreaching
the awtherities of Navedaya Vidyalaya Samiti,
In the said premises, the applicant is
permitted te withdraw this 0. A, which is
accerdingly dispesed of, withewt impesing any

cests,




